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 PAPERS  LAID  ON  THE  TABLE

 Notricattons  UNDER  EMPLoyEens
 Provmenr  Funps  anpdD  FAmity

 Pension  Funp  Act

 THE  MINISTER  OF  LABOUR
 (SHRI  RAGHUNATHA  REDDY):  I
 beg  to  lay  on  the  Table  a  copy  each
 of  the  following  Notifications  (Hind?
 and  English  versions)  under  sub
 section  (2)  of  section  7  of  the
 Employees’  Provident  Funds  and
 Family  Pension  Fund  Act,  952:—

 (i)  The  Employees’  Provident
 Funds  (Twelfth  Amendment)
 Scheme,  ‘1974,  published  in
 Notification  No.  G.S.R,  268  in
 Gazette  of  India  dated  the
 22nd  February,  ‘1975,

 (a)  The  Employees’  Provident
 Fund  (First  Amendment)
 Scheme,  1975,  publisheq  in
 Notification  No,  G/S,R,  269  in
 Gazette  of  India  dated  the
 22nd  February,  1975.  [Placed
 wm  Library.  See  No.  LT-
 9103(75,  J

 NOTIFICATIONS  UNDER  Masor  Port
 Trust  AcT  AND  Motor  VEHICLES

 ACT,  ETC

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  SHIPPING
 AND  TRANSPORT  (SHRI  H.  M.
 TRIVEDI):  I  beg  to  lay  on  the
 Table—

 (i)  A  copy  each  of  the
 following  Notifications  (Hindi  and
 English  versions)  under  sub.
 section  (3)  of  section  i22°  of  the
 Major  Port  Trusts  Act,  963:—

 (i)  The  Board  of  Trustees  of  the
 Port  of  Bombay  (Procedure
 tt  Board  Meetings)  Rules,
 1975,  published  in  Notifica-
 tion  No.  GSR,  27(E)  in
 Gazetfte  of  India  dated  the
 ist  February,  1975,

 PHALGUNA  ‘16,  896  (SAKA)  Papers  laid  790

 Gi)  The  Board  of  Trustees  of
 the  Port  off  Bombay  (Pay-
 ment  of  Fees  and  Allowances
 to  Trustees)  Rules,  ‘1975,
 published  in  Notification  No,
 G.S.R,  28(E)  in  Gazette  of
 India  dated  the  ist  February,
 1975,

 Gii)  The  Board  of  Trustees  of  the
 Port  of  Calcutta  (Procedure
 at  Board  Meetings)  Rules,
 ‘1975,  published  in  Notification
 No.  GS.R.  30(E)  in  Gazette
 of  India  dated  the  Ist  Feb-
 ruary,  1975.

 (iv)  The  Board  of  Trustes  of  the
 Port  of  Calcutta  (Payment
 of  Fees  and  Allowances  to
 Trustees)  Rules,  1975,  pub-
 lished  in  Notification  No.
 GS.R.  3lGE)  in  Gazette  of
 India  dated  the  Ist  February,
 ‘1975.

 (v)  The  Board  of  Trustees  of  the
 Port  of  Madras  (Procedure
 at  Board  Meetings)  Rules,
 1975,  published  in  Notification
 No.  G.S.R.  33(E)  in  Gazette
 of  India  dated  the  Ist
 February,  1975.

 (vi)  The  Board  of  Trustees  of  the
 Port  of  Madras  (Payment  of
 Fees  and  Allowances  to
 Trustees)  Rules,  ‘1975,  pub.
 lished  in  Notification  No.
 GSR.  34(E)  in  Gazette  of
 India  dated  the  Ist  February,
 1975.  [Placed  in  Library.
 See  No  LT-904/75]

 (2)  A  copy  of  Notification  No.
 SECE-6(7)  /74-TPT/4575  (Hindi
 and  English  versions)  published  in
 Delhi  Gazette  dated  the  23rd  Sep-
 tember,  974  containing  corrigendum
 to  Notification  No.  F.  3(28)/72/Tpt
 dated  the  Ist  January,  1973,  under
 sub-section  (3)  of  section  33  of  the
 Motor  Vehicles  Act,  1939.

 (3)  A  statement  (Hindi  and  English
 versions)  showing  reascns  for  delay
 in  laying  the  zbove  Notification.
 [Placed  in  Library.  See  No,  LT—
 905  /75.]
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